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Nomination List of Judicial Officers for the

on

22nd to 24th F February, 2024 (03 days)

«

Annexure 'A'

Orientation Course on Implementation of Sec,15 of the Juvenile-Justice (Care & -
Protection of Cluldren) Act, 2015 (In collaboratlon with SAMVAD: N]MHANS)

; 13:) Name of Officer ?rgsentPosﬁpg No. Cl;:g;’:fe Place of Posting
. . ) ] Children's Court L
1 | Ms. Ruby Alka Gupta _ ASJ (POCSO) 1 East ) KKD :
2 | Mr. Devendra Kumar Sharma. AST (POCSO) . | South . Saket™ " [
3 | Ms, Navita Kumari Bagha ASJ (POCSO) . 4 Nor,th»West - Rohii” - *
4 | Mr, Pooran Chand ASJ (POCSO)-- 11 South-East Saket
I 5 | Mr, Sharad Gupta ASJ (POCS0)- 4 | - South .~ -  Saket
6 | Ms, Pooja Talwar ASJ (POCSO) = - 1 | South-West | Dwarka
1 7 1 Ms. Harleen Singh o - ASJ (POCSO) 1 - West -} ——--THC : T
1.8 | Ms. AnuAggarwal AST (POCSO) 6 |- South-East | . ....Saket " -
9 | Ms. Colette Rashmi Kujur ASJ (POCSO) 6 | East - KKD*.
10 | My, Dheeraj Mor ASJ (POCSO) 1 Shahdara -~ KKD' - -
11 | Mr, Niputi Awasthi ASJ (POCSO) 6 Shahdara- <[ - - "KKD -
12 | Mr. Sachin Jain ASJ (POCSO) 7 West . THC
13 | Ms. Chhavi Kapoor ASJT (POCSO) 1| NewDelhi |~ . _.PHC
| 14 | Ms. Susheel Bala Dagar ASJ (POCSO) 1 | North-West Roliini
15 | Ms. Aditi Garg ASJ (POCS0O) 6 West -~ THC
16 | Ms, Meenu Kaushik ASJ (POCS0Q) 5. North Rohini
17 | Mr, Muneesh Garg ASJ (POCS0) 1 { . Central THC
18 | Mr, Shankar Narayanan ASJ (POCSO) 1 | - North-East KKD :
19 | Mr, Amit Sahrawat ASJ (POCS0O) 1 ‘Notth -~ - Rohini. " .|. o
PrmclpalMaglsfrates, JJB : - e
20 | Ms. Harshita Mishra Principal Magmtrate, JIB-VIT South-West | Sector-8; Dwarka
21 | Mr. Mohit Sharma lecqul Magxstratc JJB-I Central Kingsway Camp
22 | Ms. Dhanashree Deka Principal Magistrate, JIB~IIT Central Kiﬁewal(ut;r,
pgsway Camp
Family Court
23 | Ms. Pragati Principal Magistrate, JJB-IV East Complex, Vishwas
4 ‘ . | s e _ __ Nagar .
24 | Mr. Vivek Beniwal Principal Magistrate, JTB-II Central Ferozshah Kotla
, Family Court
25 | Ms. Akriti Mahendru Principal Magistrate, JIB-VI East Complex, Vishwas
Nagar
' Family Court
26 | Mr. Ashwani Panwar Principal Magistrate, JIB~V East Complex, Vishwas
) Nagaf"‘ ] .
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“Dr. Aditi Choudhary AN (Fligh Cour of Delhi)
D.HJS Sector-14, Dwarka, New. Delhi-110078

01120892191, 01 1-28036502 (0)
01128036687 (Fax)

Director (Academics)/

Chairperson (Officiating) d.muum-aaT - Emuils dja@nic.in
No. DJA/TRG/SAMVAD/1773/2024/ Y48 16"~‘January, 2024

To ‘
J~ The Ld. Principal District & Sessions Judge, Central, HQs, T : 20,08 qf/,
The Ld. Principal District & Sessions Judge, East, KKD /\ s’m a2

The Ld. Principal District & Sessions Judge, South, Saket FAd 6%
N7

The Ld, Principal District & Séssions Judge, North-West, Roffini 19 J&k Tt
The Ld. Principal District & Sessions Judge, New Delhi, PHE
The Ld. Principal District & Sessions Judge, South-East, Sak3§
The Ld. Principal District & Sessions Judge, North, Rohini
The Ld. Prin¢ipal District & Sessions Judge, West, THC.
The Ld. Principal District & Sessions Judge, South-West, Dwarka
10 The Ld. Principal District & Sessions J udge, Shalidata, KKD
1 1. The Ld. Principal District & Sessions Judge, North-East, KKD
Sub.:” Orientation eourse o ‘iniplenientation of S¢e:15 of the Juvenile Justice (Care &
Protéction of Children) Ast, 2015 (in. collaboration witli SAMVAD-NIMHANS)
w.e.f. 22" February. t6.24™" Febriiary, 2024,

2 60 2 g0 12198

Respected Sir/Madami,

. A$ perthe approvz.d Training Calendar for the. year 2024, the Delhl Judicial Acadcmy
shall be.conducting the subject programme w.e: £.22" February to 24" February, 2024 (03
" daysy st Delhi Judicial Academy.
“The approved tomination list' of Judicial Officers for the aforesaid programme is
enclosed as Annexure ‘A%, The schedule of the progmmme shall be communicated in due
course.

Tt is requested that nomirated Judicial Officers posted in your district: may kmdly be
communicated about their nomination in the aforesaid programme through your good office,

In case-an Officer” requxres exemphon from attending the programme, he/she may move
their apphcutmn ifi advdnce through the. concémed Ld. Pnnctpal District & Sessions Judge. If
the exemption is requlred on an urgent basis; an' intimation to; that. effect may be serit to the

- Academy through e-mail, followed by a formal application duly forwarded by the coricérmed Ld,
Prmcnpal District &Sessxons Judge. -

. The nommated Judxcml Officers Am'ay kindly be advised not to list any judicial work on
22" I‘ebuiary to_ 24" Febriary, 2024 (03. days), so that litigants and lawyers are fiot
inconvenienced. In ¢ase some judicial work has alréady been listed, it may be preponed. or

adJoumed accordm,,ly, to the extent possxble.

With- regnrds,

3

. Yours faithfully,

(Dr. Aditi Chioudhiazy)

Encl As abmre _ ' :
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
' TIS HAZARI COURT: DELHI :u‘

Sé&é L 4 JIOTP/Gaz./2024 ' Dated, Delhi the Z

As directed copy of letter bearing No. DJA/Trg/SAMVAD/1733-2024/498 dated

16.01.2024 received from the Ld. Director (Academics), Chairperson (Officiating), Delhi
Judicial Academy, Dwarka, New Delhi, forwarded for information and necessary action to :-
1. Ld. Judicial Officers concerned of Central District, Tis Hazari Courts, Delhi.
2. The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
3. The Branch In-charge, Facilitation Centre, Tis Hazari Court, Delhi.
ZZ The Website Committee, English/Hindi, Tis Hazari Court, Delhl .
5. . The LAYERS for uploading the same. " : -
6. The Branch In-charge, Pool Car Section, Tis Hazri Courts, Delhi. ’

District Judge (Commercial Court)
Officer In-charge Judicial Branch, Central
for Principal District & Sessions Judge(HQs)

Tis Hazari Court, Delhi.




